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TN THE CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERABAD BENCH ‘_
AT HYDERABAD.
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0.A.No. 884/1997
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Dates g—:?:-lg?_?;

Between:

1. K.V.S.5. Nagendra Sai.
2. K., Arunda Devi,

3. D. Dorai Swamy. ‘ ‘
4. B, Mohara Rao. ‘
5. Ch. Gangadhara Rao.
6. U-.G.N.S. Vali.

70 B. Sat’YaVanio

8. Smt. K.Rajeswari
9. M. ‘Prabhakaro

and :

applicants.

1.The Senior Superintendent of Post Cffices,
Eluru Division, Eluru, West Godavari Dt.
1

2. The Post Master General, Vijayswada Division,
vijayawada., Krishna Dt. ‘
!

-

3. The Chief Post Master General, Andhra Pradesh
Circle, Hyderabad. .

4, The Director General (Postal)CGO Complex,

Lodi Road, New Delhi. . Respondents,
|
JUDGMENT .
{ by Hon'ble Sri H,Rajendra ?rasad.namber(A). [

Heard Sri N, Saida Rac for the applicant and [

sri K.Bégskara Rao for the respondents.

2, The facts and circumstances of this case have

been duly dealt with in 0.A.No.171/89 of Ernakulam Bench.

of Central Administrative Tr&bunal. . This judgment was
alsc followed in number of cases disposed of by this Bench

No new facts remain to be adjudicated in this case.
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3, 1t is directed tnat the question ¢f joyment of
Iroductivitﬁ—linx Honus to the cfpdicauvs shall be

examined »no settled by the respondents in Eerms

of the said judgments) within 90 daps from the date

[N

of receipt of a copy of this order, provided they are
otherwise c¢ligible for the same.

4, 2 copy of this C.A,, will be sent to resrondents 1
and 2 to facilltate further examination and settl ment
of the claims,

5., The J.A., is di.posed of thus at the admission
stane.
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H. 2JE PRASAD,
MEMBRER (A)

Date: B=w7-=1397,

Dictated in open Court. f?1f4allg }
{6357
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0.A.884/97.

To
1, The Senior Superintendent of Post Offices,
Eluru Division, Eluru, West Godavari Dist.

2. The Postmaster General, Vijayawada Division,
Vijayawada, Krishna Dist.

3. The Chief Postmaster General, A.P.Circle,
Hyderabad.

R

4, The Director General(Postal), OGO Complex,
Lodi Road, New Delhi.

5 One copy to Mr. N,Saida Rao, Advocate, CAT.Hyd.
6, One COPY to Mr, KoBhaSkar Rao' Addl oCGSC.CAT.HYd.
7. One copy to HHRP.M(A) CAT.Hyd.

8. One spare COpY.

9, One copy to D.R.(A) CAR.Hyd.
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COMPAREL &y APPROVED. By

IN THE, CENTRAL ARTINISTR.TIVE TRIBUNAL
FYLERABAD BENCH a7 HY CERABAL

i

b

THE FEON'BLE MR.JUs ICE
VICE-CHATRMAN

an

THE HON'BLE MR.H. RATENDRZ PRASAL:M(Z)

[

ORDER/ T e

M.A./R.A,./C.A.I‘JO. _ I

T.A.No,

Disposed of with

Dismisseqd,

Dism]sseqd as withdr wn
- LUismissecd for defaulk

Ordene\y/Re jectea.
No order a5 to costsg.
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